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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

AT HYDERABAD
%Ak

1. T, Shyamsunder
2. K.Parsharam Nayak
3. B.Vittal

4, D.Vijaya Kumar
5. N.Shankar

6. K.Ramesh Babu
7. K.Sri Ram

8. Raja Ram

9. Anand Babu

10. D.Jagannatha Rae
. 11. K.Narsaiah
12. P,Kishan

Vs

1. The Unien ef IndiapRep.by
the Chairmam, Telecem Cemmissien,
New Delhi.

2. The Telecem District Manager,
Adilabad.

3. The Chief General Manager,
Telecem, AP.Circle, Hyderabad.

Ceunsel for the Applicant

| .
Ceunsel fer the Respendents

CORAM :

THE HON'BLE SHRI R.RANGARAJAN : MEMBE

2

: HYDERABAD BENCH

«. Applicants,

.o Respondents.

: Mr. K.Venkateswgra Rae

iMr, K.Bhaskara Rae@, Addl

R (Ebmu.)

,CGSC.,




'as neted gbeve,

~In view ef the abcve the'foliawing direction is given:-

-

CRDER

ORAL ORDER (PER HON'BLE SHRI R,RANGARAJAN : MEMBER (ADMN. )

H&ard Fe, K, Venkateswara Raeo, learnedéounsel foF the

applicants and Mr, K.Bhaskara Rae, l.arned ceunsel for the

respende

2. There zre 12 applicants inthis OA. They are directly

recruited as Technicians. They were selected and recruitied prier

te 1-1-86 and their training peried was alse ever prier t

3. This OA islfiled,fnz to tregt their training pe
service f@r the purpese of netienal increment and te extg
menitery benefits frem 1-10-90. It is stated that they
submitteg a rerresentatien #n this cennectien but se far

has been recaived. Hence the OA is filed praving for a ¥

4. The applicantﬁsubmitf that this case is squarely cevered

by the erder of this Tribunal inCA.Ne.1423/93 dispesed e

The legrned standing cepnsel alse submitg that it is & cevered cgce

- The respendents are directed teo treat the peril
of the applicants as service fer fixatien ef the increme

and they sheuld be given the menitery benefiy frem 1-10-9

5. The G2 is dispesed of gs abeve at the admissien

e 1-1-86.
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ng the
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on 28=3-94, _
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3 of training

ts netienally

O.

stage

itself, Ne cests,' _,,«f{éilﬁm

(R. RANGARAJAN)

MEMBER (ADMN, }
DATED : The 10th Oct. 1996,
TDictatexdﬁn Open court)
spr ; 4 AL
[ /‘ fvﬁ?-
D-R{3)




=%
<

| :'03;0
0.A.N0.1236/96 |

Copy. to: - ] ‘
i
| .

, 14 The Chalrman, Telecom Commission,

New Delhi.

2. The Telecom DiLtrict Manager,
Adllabad. ;

3. The Chle? Ganaral Manager, Telecom,
A.P,Circle, Hyderabad,

4, One copy to Mi.K.venkateswar Rao, ndracata,
CAT HyderabadJ

J

5. Cne copy to Mr.K.Bhaskara Rao, Addl.CG5C,
CAT Hydarabadg .

6. One copy to L%bra:y,CAT,Hydarabad;

7+ Cne duplicate!cupy.

YLKR | ,
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THE C*'\!TRAL ADMINISTRA TIvE TRISUNAL
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SORITTED AND INTERIM DIRECTIONS ISSUSD:
ALLBYED | -
DYSPOSED OF WITH DIRZCTIONS -
DISKISSED
DISMISSED 55 WITHDRAWN

!DEREDYREJZCTZD
NO ORDER\RS TG cosTs.

YLKR - _ II COURT
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